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feftm.'t secto'rs t1f iDatch Industry was 4430. PROF. AJIT KUMAR MEHTA: 
examined some time back but on L'!II"'IIb SIN 
pIl'acticai considerations, it was no t D.n.AI B. D. GH: 

fouDd feasible. 

Bsaml •• lIoD. for AlllDdla Servlee Teat 
19'8. 

+129. SHRl T. NAGARATNAM: Will 
tIae Minister of FINANCE be pleased 
to state: 

(a) whether the papers of aU those 
general category e8l1didates got rE1-
evaluated wno did secure the marks in 
the Written Examination of All India 
Service Test. 1978 of the Central 
Bank of India from 41 to 49, if so. 
the reasons therefor; 
(b) whether the papers of Scheduled 

Castes and Scheduled Tribes employees 
got re-evaluated who did secure the 
marks in the WrUten Examination 
from 31 to 39, it not, the reasons Ihere-
for; 

(c) whether all the Scheduled 
Castes and Scheduled Tribes Emplo-
yees have been deClared successful 1n 
the Written Test who got ~  

qualifying 40 Marks; and 

(d) whether the Bank intimated the 
marks to aU the contestants as per the 
~ t with the Majority Union, if 
not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAOAlUIHAI ~  <a> Yes, Sir. 
~ re-evaluatiGft .... clone alnce after 
1_ reIUlt of written test wa. declared 
a ........ Wioa was aaade end it -",.&S 
observed that there were a few ques-
ti", -wibIeb wen capable of having 
'more thea Oft. BIlSweI'. 

I(b) Yes, Sir. 

'(c} Yes. Sk. 

(a) No, Sir. The bank has reported. 
that there was no such Qreement then. 
eXiitinI. However, subsequently an 
agreement with the majority union 
waa I¢rlved at which stipulated dis-
clOSUre Of marks obtamed by all can-
didates in subsequent tests. 

W111 the lO1inisfer of STEP!L AND 
MINEs be pieased to 'State: 

(8) whether tbere hat been hib!-til 
the ~ or 'tee} recently, if so. detatls 
thereof; and 

(b) the extent to which the expert 
of engineering goods is likely to be 
affected as a re'9uIf tlliereof? 

THE MINISTER OF COMMERCE 
AND STEEL AND' MINES (SHRI 
PRANB MUKHERJEE): (a) The 

Joint Plant Committee has announced 
a price increase of 20 per cent on steel, 
and of Rs. 400/-per tonne on pig iron. 
with effect from 819-2-i981. The JPC 
has also announced that with effect 
from the mid-night of 23/24th Febru-
ary, 1981 the main producers of steel 
may fix their own nrices for semis, 
bars and rods. Accordingly, the main 
producers have already reVIsed/fixed 
the prices at these categories talrinl 
into account the market conditions. 

(b) In order that export of engineer-
ing goods is not adversely affected as 
a result of the recent price Increase, It 
has been decided to supply iron and 
steel at thE! pre-revised. prices against 
the eligible export contracts subsistillg 
on 8th February, 1981. With this and 
other melaiiites. it is expected that ex-
ports of encineering goods would. not 
be Inaterfany aftected. 

Baa 4. BsJert ., '\'lII&are Cats 

44at. &HRI DIGVIJAY SINH: Will 
the MiDistler of COMMERCE be pleased 
to .. tate: 

(a) whether Government have ban-
ned the export of vintace cars because 
it wishes to create a niusdium for 
them in India; 

(b) if so, h.ow many years ago W;;s 
such a d«lalon taken and whY has no 
sueb museum yet been set up; 




